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Taking over Fabrication Section in
India Aluminium Corporation,
J K. Nagar

1783. SHRI JYOTIRMOY BOSU:
Will the Minister of STEEL AND
MINES be pleased to state:

(a) whether the fabrication section
of Indian Aluminium Corporation
(JXK Nagar, West Bengal) which re-
mained closed for several years, has
been taken over by Government;

(b) if so, whether work has already
started;

(c) if so, the details thereof; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE 1IN
THE MINISTRY OF STEEL AND
MINES (SHRI KARIA MUNDA): (a)
The management of the industrial
undertaking of the Aluminium Corpo-
ration of India located at Jaykay Na-
gar, Asansol has been taken over by
the Government.

() No, Sir.
(c) Does not arise,

(d) Agreement with labour for re-
start of fabrication section is being
negotiated.

12 hrs,
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REPORT ON FATAL ACCIDENT IN Kukbpa
LrMESTONE MINE, ANNUAL REPORT OF
CenTRAL CoAL MINES RESCUE STATIONS
CoMMITTEE, DHANBAD FOR 1975-76 AND
Mines (AMDT.) RuLes, 1978

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR (SHRI
RAVINDRA VARMA): I beg to lay on
the Table:—

(1) A copy of the Report (Hindi
and English versions; on fatal acci-
dent at Kukda Limestone Mine of
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West Suket Cooperative Labour Con.
tractors Society Limitel, [Placed in
Library. See No. LT-2919/78].

(2) A copy of the Annual Report
(Hindi and English versions) of the
Centra] Coal Mines Rescue Stations
Committee, Dhanbad for the year
1975-76. [Placed in Library. See No.
LT-2920/78].

(3) A copy of the Mines (Amend-
ment) Rules, 1978 (Hindi and English
versions, published in Notification
No. G.S.R. 557(E) in Gazette of India
dated the 18th November, 1978, under
sub-section (7) of section 59 of the
Mines Act, 1952. [Placed in Library.
See No. LT-2921/78].

INDIAN TELEGRAPH (2ND AMDT.) RULES,
1978
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[Placed in Library. See No. LT-2922/
781.

NOTIFICATION UNDER ESSENTIAL COMMO-
DITIES ACT, 1955 WITH STATEMENT FOR
DELAY, REVIEW AND ANNUAL REPORT OF
KupREMUKy [RON ORE Co. LTp,, BANGA-
LORE FOR 1977-78 AND NOTIFICATION RE-
MINING OpERATIONS IN JAMMU AND
KasHMIR STATE
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